
HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU 
(Chief Justice's Secretariat) 

****** 
NOTICE 

Dated:- ~~ J 0 2} 2f> 2 r; 
r I 

Subject: - Advertisement Notification No. 06 of 2024/Psy dated 28.08.2024. 

1. In view of the large number of applications received for the post of Junior 

Assistant, advertised vide Notification No. 06 of 2024/Psy dated 28.08.2024, 

and in order to maintain uniformity in the examination, it is hereby notified 

for the information of all the concerned candidates that the examination for 

the post of Junior Assistant shall now be held through offline OMR mode 

instead of online Computer Based Test (CBT}. 

2. For the Divisional Cadre post of Jammu, OMR based written examination 

shall be held at Jammu. Whereas, for the Divisional cadre post of Kashmir, 

OMR based written examination will be held at Srinagar. 

3. Detailed information regarding date, venue, time & issuance of admit cards 

shall be issued separately in the coming days. 

4. However, candidates can expect the OMR based written Examinat_ion for the 

post of Junior Assistant in the month of March. 

By Order. A~~v\~ 
(M. K. Sharma) 

Principal Secretary to 
Hon~ble the Chief Justice 

No. 51- - 6 ~ }HJ- /,1-/ 
I 

Dated: 0 Lf J 0 Yj h:J ~ 
I I 

Copy to the:-
1. Registrar General, High Court of J&K and Ladakh. 
2. Secretary to Hon'ble Mr. Justice or the information of His Lordship. 

3. Director Information Jammu/Srinagar with the request to publish the above notice in two Daily 
Newspapers having wide circulation in both the divisions of UT of J&K. 

4. Director, Doordarshan Jammu/Srinagar to broadcast the above notice in News & employment 
bulletin. 

5. Director, All India Radio, Jammu/Sgr to broadcast the above notice in News and employment bulletin. 

6. CPC, e-Court, High Court of J&K, Jammu for uploading the same on the High Court website. 

7. Chief Librarian High Court Wing, Jammu I Sri nagar for keeping the recor. of the same. ( 

8. Order file. 'It'\· -1\;Jl"' 
Princip I retary to 

Hon'ble the Chief Justice 


